IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :18-12-2024
Date : 18.12.2024

Dealin

Sectio
WP (C) - COURT NO. o
40/2024118.12.2024 31524/2024 K.N.SAHOO Cc.0O. 1 Order Dtd. 2025-01-20
CRLMC- COURT NO.
41/2024118.12.2024 4327/2024 RR NAYAK C.0. 1 Order Dtd. 2024-12-16
ABLAPL- COURT NO.
43/2024118.12.2024 14305/2024 M.R.BARIK C.O. 1 Order Dtd. 2024-12-17 BAIL-2
CRLA- COURT NO.
44/2024118.12.2024 1279/2024 RR NAYAK C.0. 15 Order Dtd. 2024-12-16
ABLAPL- COURT NO.
45/2024118.12.2024 10648/2024 M.DAS Cc.O. 15 Order Dtd. 2024-12-16
BLAPL- COURT NO.
46/2024118.12.2024 7637/2024 B DAS Cc.0O. 15 Order Dtd. 2024-11-27
ABLAPL- COURT NO.
47/2024118.12.2024 11259/2024 A.K.SRICHANDAN [C.O. 15 Order Dtd. 2024-12-17 BAIL-2
BLAPL- COURT NO.
48/2024118.12.2024 10703/2024 RK MALLICK Cc.O. 15 Order Dtd. 2024-11-29
ABLAPL- COURT NO.
49/2024118.12.2024 14233/2024 M.K.PANI C.O. 15 Order Dtd. 2024-12-16
ABLAPL- COURT NO.
50/20241|18.12.2024 14205/2024 S.SAMAL Cc.O. 15 Order Dtd. 2024-12-16
BLAPL- COURT NO.
51/20241|18.12.2024 8945/2024 M BASU C.O. 15 Order Dtd. 2024-11-27
ABLAPL- COURT NO.
53/20241|18.12.2024 13103/2024 M DAS C.0. > OLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.
54/20241|18.12.2024 14215/2024 A.K.ROUT C.O. > OLD Order Dtd. 9999-12-31 BAIL-1
ABLAPL- COURT NO.
55/20241|18.12.2024 10684/2024 S BARIK C.O. > OLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.
56/20241|18.12.2024 11380/2024 RK BARIK C.O. > OLD Order Dtd. 2024-12-16




ABLAPL-

COURT

NO.

57/2024|18.12.2024 14202/2024 RK MALLICK > OLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.

58/20241(18.12.2024 14244/2024 A.K.ROUT > OLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.

59/20241(18.12.2024 7922/2024 HK MALLICK > OLD Order Dtd. 2024-12-16 BAIL-2
ABLAPL- COURT NO.

60/202418.12.2024 14193/2024 SK DAS > OLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.

61/202418.12.2024 14231/2024 J.R.SAHOO > OLD Order Dtd. 9999-12-31
ABLAPL- COURT NO.

62/2024118.12.2024 14208/2024 M BEHERA > OLD Order Dtd. 2024-12-16 BAIL-2
ABLAPL- COURT NO.

63/202418.12.2024 14204/2024 P.PRADHAN > OLD Order Dtd. 2024-12-16 BAIL-1
ABLAPL- JITENDRA KUMAR COURT NO.

65/202418.12.2024 11632/2024 MISHRA (2) > OLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.

66/2024118.12.2024 14225/2024 M.K.SWAIN > OLD Order Dtd. 9999-12-31 BAIL-1
ABLAPL- COURT NO.

67/2024118.12.2024 13322/2024 A SAHOO > OLD Order Dtd. 2024-12-16 BAIL-2
ABLAPL- COURT NO.

68/2024118.12.2024 14129/2024 S SAMAL > OLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.

69/202418.12.2024 14227/2024 C.RANA > OLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.

70/20241(18.12.2024 14212/2024 DP DASH > OLD Order Dtd. 2024-12-16 BAIL-2
ABLAPL- COURT NO.

71/20241(18.12.2024 14221/2024 M.R.SAHOO > OLD Order Dtd. 2024-12-16 BAIL-2
ABLAPL- COURT NO.

72/2024(18.12.2024 12686/2024 DP DASH > OLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.

73/2024|18.12.2024 14210/2024 P.K.PANI > OLD Order Dtd. 9999-12-31
ABLAPL- COURT NO.

74/2024|18.12.2024 14162/2024 AK BEHERA > OLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.

75/2024|18.12.2024 14175/2024 BN SAHU > OLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.

76/2024|18.12.2024 14219/2024 P.CHULI > OLD Order Dtd. 2024-12-16 BAIL-1
ABLAPL- COURT NO.

77/2024|18.12.2024 14187/2024 BN SAHU > OLD Order Dtd. 2024-12-16 BAIL-1
ABLAPL- COURT NO.

78/2024|18.12.2024 14191/2024 BN SAHU > OLD Order Dtd. 2024-12-16




ABLAPL-

COURT

NO.

79/2024[18.12.2024  [320APLC e mEHERA oot Order Dtd. 2024-12-16 BATL-1
80/2024(18.12.2024 ?§g§§35024 JR DAS gogig NO- lorder Dtd. 2024-12-12
81/2024(18.12.2024 ?§§§535024 S MOHANTY gogig NO- lorder Dtd. 2024-12-16 BATL-2
82/2024(18.12.2024 ?22?535024 P.BEHERA gogig NO- lorder Dtd. 2024-12-16
83/2024(18.12.2024 ?Ei?§35024 JR DAS Sog§§ NO- lorder Dtd. 2024-12-16
84/2024(18.12.2024 §i§223;024 JR DAS gogig NO- lorder Dtd. 2024-12-16
85/2024 |18.12.2024 ?ES?§35024 P.BEHERA gogig NO-lorder ptd. 9999-12-31
86/2024(18.12.2024 ?Ei§§35024 S DASH Sog§§ NO- lorder Dtd. 2024-12-16
87/2024(18.12.2024 ?222532024 M.NAYAK gogig NO- lorder Dtd. 9999-12-31
88/2024(18.12.2024 §f§§§35024 S DASH gogig NO-lorder ptd. 2024-12-16
89/2024(18.12.2024 ?252535024 SK BHANJDEO Sogig NO- lorder Dtd. 2024-12-16
90/2024|18.12.2024 ?§§§532024 A.T.NAYAK gogig NO- lorder Dtd. 9999-12-31
91/202418.12.2024 ?25253;024 ?igiN SHAKTI Sogig NO- lorder Dtd. 2024-12-16
92/202418.12.2024 ?ﬁg?g3;024 S DASH gogig NO-lorder ptd. 2024-12-16 BAIL-1
93/2024 |18.12.2024 ?Eigg?;o24 A.BEHERA gogig NO-lorder ptd. 2024-12-16
94/202418.12.2024 §252§3;024 HK PATRA gogig NO-lorder ptd. 2024-12-16 BAIL-2
95/2024 |18.12.2024 ?E?S§35024 PK DASH Sogig NO- lorder Dtd. 2024-12-16
96/2024 |18.12.2024 ?Ei§$35024 D.SAMAL Sogig NO- lorder Dtd. 9999-12-31




ABLAPL-

COURT

NO.

97/2024(18.12.202¢  [A22A%° ok parar ot Order Dtd. 2024-12-16
ABLAPL- COURT NO.
99/2024(18.12.2024 7,007 B pARTIA S Order Dtd. 2024-12-16 BATL-1
ABLAPL- COURT NO.
00/2024]18.12.2024  [AE0EE | a k. mrsura e Order Dtd. 9999-12-31 BAIL-1
ABLAPL- COURT NO.
01/202418.12.2024 7000 | ISK MOHANTY o Order Dtd. 2024-12-16 BATL-1
ABLAPL- SANTOSH KUMAR COURT NO.
02/2024[18.12.2024 [T I ey o Order Dtd. 2024-12-16
ABLAPL- COURT NO.
03/202418.12.2024  [3PLRTLC M. . MORANTY oo Order Dtd. 2024-10-30
WP (C) - COURT NO. o
07/2024(18.12.202¢ 721007 o p.MALLICK - Order Dtd. 9999-12-31
WP (C) - COURT NO. L WRIT
08/202418.12.2024 |50 77 ID.K.MORANTY - Order Dtd. 2024-12-17 e
WP (C) - COURT NO. L
09/2024118.12.2024 30681/2024 D.K.MOHANTY o5 Order Dtd. 2024-12-17
WRIT
WP (C) - COURT NO. L BRANCH
11/2024(18.12.2024 30 1E)7 |D.K.MOHANTY - Order Dtd. 2024-12-17 st
BENCH-1
MISC.
12/2024118.12.2024 FAO- B K SWAIN COURT NO. Order Dtd. 2024-12-13 APPEAL
588/2018 25
SEC.
WRIT
WP (C) - COURT NO. L BRANCH
13/202418.12.2024 (501907 D K. MORANTY e Order Dtd. 2024-12-17 i
BENCH-1
WP (C) - COURT NO. o WRIT
14/202418.12.2024 5o )7 |GOPTNATH SETHI - Order Dtd. 2024-12-17 o NCH.
WP (C) - COURT NO. o
15/202418.12.2024 |54 IS K BISWAL - Order Dtd. 2025-01-13
WRIT
WP (C) - COURT NO. L BRANCH
16/202418.12.2024 |5 1€)7 D K.MORANTY - Order Dtd. 2024-12-17 i
BENCH-1
MISC.
17/202418.12.2024 [MACA- A K MOHANTY COURT NO. |5 Ger Dtd. 2024-12-12 APPEAL
1299/2018 25
SEC.
WP (C) - COURT NO. o
19/202418.12.2024 |50 05)7 ID.K.MOHANTY - Order Dtd. 2024-12-17
MISC.
20/2024|18.12.2024 [NACA- J DEHURY COURT NO. | Ger Dtd. 2024-12-12 APPEAL
1299/2018 25
SEC.
MISC.
MACA- COURT NO.
21/2024[18.12.202¢  [JEEB° IS K samoo g Order Dtd. 2024-12-12 APPEAL

SEC.




WP (C) - COURT NO. o WRIT
22/2024|18.12.2024  [Z o <c” 0o, [D.K.MOHANTY  C. g Order Dtd. 2024-12-17 B ANCEH-
MACA- COURT NO MISC.
23/2024|18.12.2024 YASHABANTA DAS [C. " lorder ptd. 2024-12-12 APPEAL
108/2018 25
SEC.
WP (C) - COURT NO. o WRIT
24/2024|18.12.2024 [T, °5" o, [D.K.MOHANTY  [C. g Order Dtd. 2024-12-17 R ANCE-
CRLREV- COURT NO. CRIMINZ
25/2024|18.12.2024 |27 0 R K DEHURY C. os Order Dtd. 2024-12-16 i—
WP (C) - COURT NO. o WRIT
26/202418.12.2024 | on0 0o, L D SRHOO A [C. oc Order Dtd. 2024-12-17 B ANCEH-
WP (C) - COURT NO. o WRIT
27/202418.12.2024 |30 00 o, [D.K.MOHANTY  [C. g Order Dtd. 2024-12-17 B ANCEH-
WP (C) - COURT NO. o WRIT
28/2024|18.12.2024 [T o e’ 0, L D SRHOO A [C. g Order Dtd. 2024-12-17 BB ANCH-
WRIT
WP (C) - COURT NO. o BRANCH
29/2024|18.12.2024 2057, M R ROUTRAY  [C. g Order Dtd. 2025-01-06 (DTVIST
BENCH- 3
WP (C) - COURT NO. o
30/2024|18.12.2024 S /0’0o, [D.K.MOHANTY  [C. g Order Dtd. 2024-12-17
WP (C) - PRADIPTA KUMAR COURT NO. o
31/2024(18.12.2024 |30 00 000 ook g Order Dtd. 2024-12-16
WP (C) - COURT NO. o
32/2024|18.12.2024 S, 00, 0o, [D.K.MOHANTY  [C. g Order Dtd. 2024-12-17
WP (C) - COURT NO. o
33/2024(18.12.2024  |Zo020" o, [D.K.MOHANTY  [C. e Order Dtd. 2024-12-17
WP (C) - COURT NO. o WRIT
35/202418.12.2024 |7 000 o, |GOPINATH SETHI |C. g Order Dtd. 2024-12-17 R ANCEH-
WP (C) - COURT NO. o WRIT
36/2024|18.12.2024  |Z 000", 0o, [D.K.MOHANTY  [C. g Order Dtd. 2024-12-17 BRANCE-
WP (C) - COURT NO. o WRIT
37/202418.12.2024 |, go00 oo, [D.K.MOHANTY  [C. g Order Dtd. 2024-12-17 B ANCH-
WP (C) - COURT NO. WRIT
38/2024|18.12.2024 S 005 0o, [D.K.MOHANTY  [C. oe Order Dtd. 2024-12-17 BRANCE-
WP (C) - COURT NO. o
39/2024|18.12.2024 |3 023", 0, [D.K.MOHANTY  [C. g Order Dtd. 2024-12-17
CRLMC- COURT NO. CRIMINZ
40/202418.12.2024 | Jooo-0 o, R K BARIK C. g Order Dtd. 2024-12-16 1se
41/2024|18.12.2024 |CRLMC- B N MOHAPATRA |[C. COURT NO. [Order Dtd. 2025-01-22 CRIMINZ




11605/2023 | 8 MISC
BLAPL- COURT NO.

42/202418.12.2024 [g/cg oo, (A PATI . Order Dtd. 2024-12-16
BLAPL- COURT NO.

43/202418.12.2024 |07 " o |MD BISWAL . Order Dtd. 2024-12-16 BAIL-1
CRLMC- COURT NO. CRIMINZ

44/202418.12.2024 |/ 20000 |G JAYASINGH by Order Dtd. 2025-02-12 Mrse
BLAPL- COURT NO.

45/202418.12.2024 | ]2, 0o, [BB MISHRA e Order Dtd. 2024-12-16 BAIL-2
CRLMC- COURT NO. CRIMINZ

46/202418.12.2024 | J¢oo-0 o, D K BEHERA e Order Dtd. 2025-01-09 Mrse
BLAPL- COURT NO.

47/202418.12.2024 |00 o, B DAS e Order Dtd. 2024-12-16
BLAPL- COURT NO.

48/2024(18.12.2024 |75 ) [RK MALLICK e Order Dtd. 2024-12-16 BAIL-1
ABLAPL- COURT NO.

49/2024|18.12.2024 7700 /D K PANDA e Order Dtd. 2024-12-17 BAIL-2
CRLA- COURT NO. CRIMINZ

50/2024 |18.12.2024 | o0,  |[BALARAM SINGH 5 oL Order Dtd. 2024-12-12 ADPERL
BLAPL- JYOTI RANJAN COURT NO.

51/2024(18.12.2024 |7 00 ol 5 oLD Order Dtd. 2024-12-16
BLAPL- JYOTI RANJAN COURT NO.

52/2024(18.12.2024 |7 010 o lo s 5 oL Order Dtd. 2024-12-16 BAIL-1
CRLMC- COURT NO.

53/2024(18.12.2024 | ooc . [RAHUL SETHI 5 oL Order Dtd. 2024-12-13
WP (C) - JYOTI RANJAN COURT NO. i WRIT

54/2024(18.12.2024 |33 20000 00 [ oo 0 Order Dtd. 2024-12-16 R ANCEH-
ABLAPL- COURT NO.

55/20241(18.12.2024 14220/2024 SK KALIMUDDIN 10 Order Dtd. 2024-12-16 BAIL-1
ABLAPL- COURT NO.

64/2024(18.12.2024 [ "7 |TR DAS 5 oLD Order Dtd. 2024-12-13 BAIL-2
ABLAPL- COURT NO.

65/2024(18.12.2024 |77,/ " o, |S SAMAL 5 OLD Order Dtd. 2024-12-12
ABLAPL- COURT NO.

66/202418.12.2024 g 005 [BN SARANGI 5 oLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.

67/2024|18.12.2024 g5 ' [BN SARANGI 5 oLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.

68/2024(18.12.2024 |J 000 oo, BN SARANGI 5 oLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.

69/2024(18.12.2024 |1, 1¢ 5004 [K DAS 5 oLD Order Dtd. 2024-12-16 BAIL-1




70/2024 |18.12.2024 ?Ei§§35024 K DAS C. gogig NO. lorder Dtd. 2024-12-16
71/2024 [18.12.2024 ?2??53;024 K DAS c. gogig NO-lorder ptd. 2024-12-16

WRIT
72/2024|18.12.2024 §§§§£;2024 P. K. MALLICK |C. SOURT NO-lorder ptd. 2025-01-16 %§?$§21

BENCH-1
73/2024 |18.12.2024 ?§§2535024 K DAS c. SOURT NO- lorder Dtd. 2024-12-16
74/2024|18.12.2024 ?E§2535024 K DAS C. iOURT NO. lorder Dtd. 2024-12-16
75/2024 [18.12.2024 ?22253;024 DK JENA c. iOURT NO- lorder Dtd. 2024-12-17
77/2024(18.12.2024 232252524 HK PANDA c. gogig NO-lorder ptd. 2024-12-16
78/2024(18.12.2024 ?f;?§35024 HK DASH c. Sog§§ NO- lorder Dtd. 2024-12-16 BAIL-2
79/2024 [18.12.2024 ?2222;2024 ;igigig KUMAR 208§§ NO-lorder ptd. 2024-12-16
80/2024(18.12.2024 ?5322;2024 P. K. BEHERA |C. gogig NO- lorder Dtd. 2024-12-16
81/2024(18.12.2024 giéig;2024 S. K. BISWAL |C. Sogig NO- lorder Dtd. 2024-12-16
82/2024(18.12.2024 ?2?52;2024 H. K. PATRA  |C. gogii NO-lorder ptd. 2024-12-16
83/2024[18.12.2024 giiii;zoz4 P. N. NAYAK  [C. gogig NO-lorder ptd. 2024-12-16 gii;CH_
84/2024(18.12.2024 ?2352;2024 ZiﬁéopRASAD c. SSURT NO- lorder Dtd. 2024-12-17
85/2024 (18.12.2024 ?5;;;;2024 S. P. SAHOO  [C. ESURT NO-lorder ptd. 2024-12-16
86/2024 |18.12.2024 ?5252;2024 gﬁiggigH c. iSURT NO-lorder ptd. 2024-12-16
87/2024(18.12.2024 25532;2024 KSHITISH c. SSURT NO- lorder Dtd. 2024-12-16
88/2024(18.12.2024 ?§§52;2024 ?ﬁgiN SHAKTL ¢ SSURT NO- lorder Dtd. 2024-12-16 BATL-2
89/202418.12.2024 [WP(C)- B. K. MOHARANAC. COURT NO. |Order Dtd. 2024-12-16




29856/2024 | 17
ABLAPL- COURT NO.
90/2024(18.12.2024 |7,0070 0 K. C. SWAIN 1 Order Dtd. 2024-12-16
WP (C) - COURT NO. o
91/2024(18.12.2024 ;2o 0o, [B. K. MOHARANA e Order Dtd. 2024-12-16
ABLAPL- COURT NO.
92/2024(18.12.2024 {50700 A. K. BEHERA 5 oLD Order Dtd. 2024-12-16
WP (C) - COURT NO. o
93/2024(18.12.2024  |37.50" o, |C. R. NAYAK 5 oLD Order Dtd. 2024-12-16
WRIT
WP (C) - COURT NO. o BRANCH
94/2024|18.12.2024  |37,05 0., |C. R. NAYAK 5 OLD Order Dtd. 2024-12-16 (DTVIST
BENCH-1
ABLAPL- COURT NO.
95/2024(18.12.2024 {507, A. K. BEHERA 5 OLD Order Dtd. 2024-12-16
WP (C) - COURT NO. o
96/2024(18.12.2024 ;7 +0" o, |G- K. ROUT 5 OLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.
97/2024(18.12.2024 |70 /0 "o, D. SAMAL 5 OLD Order Dtd. 2024-12-16
WP (C) - S. R. COURT NO. o
98/202418.12.2024 3700 o 4 [oATTANATK 5 OLD Order Dtd. 2024-12-16
WRIT
WP (C) - COURT NO. o BRANCH
99/2024(18.12.2024 |37 ¢ oo, , |LOKANATH SAHOO 5 oLD Order Dtd. 2024-12-16 (DTVIST
BENCH-C
WP (C) - COURT NO. ol
00/202418.12.2024 |05 20 0, K. K. NATH 0 Order Dtd. 2025-01-09
ABLAPL- SRINIBASH COURT NO.
01/202418.12.2024 |7, 000 0 0 4 1o ey 0 Order Dtd. 2024-12-16 BAIL-1
ABLAPL- SRINIBASH COURT NO.
02/202418.12.2024  |J,500 " o 1 MOHANTY 0 Order Dtd. 2024-12-16
WP (C) - COURT NO. ol
03/202418.12.2024 |50 0w 0o, K- K. NATH 10 Order Dtd. 2025-01-09
WP (C) - COURT NO. o WRIT
04/2024(18.12.2024  |J 550505, B- K. SINGH 0 Order Dtd. 2024-12-11 B ANCH-
ABLAPL- SRINIBASH COURT NO.
05/202418.12.2024 |7, 000 5 1o ey 70 Order Dtd. 2024-12-16 BAIL-2
ABLAPL- COURT NO.
06/202418.12.2024 1,0 (-, \SARAT DASH 10 Order Dtd. 2024-12-16 BAIL-1
WP (C) - COURT NO. o WRIT
07/2024|18.12.2024 ;505 oo, B. K. MOHARANA 0 Order Dtd. 2024-12-10 B ANCH-
WP (C) - COURT NO. o
08/202418.12.2024 |37 28" o, M. NAIK 70 Order Dtd. 2024-12-13




09/2024(18.12.2024 ?Ei§§35024 ?ﬁgiN SHAKTI SSURT NO- lorder Dtd. 2024-12-16
10/2024(18.12.2024 ?252535024 H. K. BHOL igURT NO- lorder Dtd. 2024-12-16
11/2024(18.12.2024 11007 lp. R, swaIN ToURT MO lorder ptd. 2025-01-24
12/2024[18.12.2024  [FoALT R SO0Rs MO lorder pta. 2024-12-06 BATL-2
13/2024[18.12.2024 ?féi;;2024 KSHITISH S00ns MO lorder ptd. 2024-12-13 e CH.
14/2024[18.12.2024 ?§g§§3;024 e SHAKTI gogig NO-lorder ptd. 2024-12-16
15/2024 [18.12.2024 ?5;8g;2024 D. SAMAL igURT NO-lorder ptd. 2025-01-24
16/2024[18.12.2024 ?§§253;024 SARAT DASH 208§§ NO-lorder ptd. 2024-12-16
17/2024[18.12.2024 gf;g;;2024 KSHITISH gogig NO-lorder ptd. 2024-12-13
18/2024[18.12.2024 ?223535024 S oA 208§§ NO-lorder ptd. 2024-12-16 BAIL-1
19/2024[18.12.2024 ?;?52;2024 RK BARTK SO0 MO lorder ptd. 2024-12-17 BAIL-1
20/202418.12.2024 §§£82;2024 D. SAMAL ggURT NO-lorder ptd. 2025-01-24
21/2024|18.12.2024 ?23?535024 S pAIEAR igURT NO-lorder ptd. 2024-12-16
22/2024|18.12.2024 ?g§§2;2024 DP DASH ToURT MO lorder ptd. 2024-12-17
23/2024|18.12.2024 gfég;;2024 D. SAMAL ngRT NO-lorder ptd. 2025-01-24 giiECH_
24/2024|18.12.2024 ?552535024 EiiiiNT KUMAR igURT NO-lorder ptd. 2024-12-16
25/202418.12.2024 ?525?;2024 SK NAYAK SSURT NO- lorder Dtd. 2024-12-16
26/2024|18.12.2024 ?ffg;;zoz4 D. SAMAL ngRT NO-lorder ptd. 2025-01-24




WP (C) -

COURT

NO.

27/2024[18.12.202¢ 124017 IR, K. BARIK - Order Dtd. 2024-12-13
BLAPL- COURT NO.
28/2024[18.12.2024  [¢ 770 K SAHOO - Order Dtd. 2024-12-17 BAIL-2
WP (C) - COURT NO. o
29/2024[18.12.202¢ 72407 IR, K. BARIK - Order Dtd. 2024-12-13
MISC.
30/2024|18.12.2024 |[NACA- P K BARIK COURT NO. | Ger Dtd. 2024-12-16 APPEAL
1237/2014 10
SEC.
BLAPL- COURT NO.
31/2024(18.12.2024  [220%°  |PK LENKA - Order Dtd. 2024-12-17
WP (C) - COURT NO. . WRIT
32/202418.12.2024 12407 R R DAS o Order Dtd. 2025-02-05 o NCH.
WP (C) - COURT NO. o
33/2024[18.12.202¢ 7207 IR, K. BARIK o Order Dtd. 2024-12-13
BLAPL- COURT NO.
34/2024[18.12.2024  PTOCL ek DAS o Order Dtd. 2024-12-17
WP (C) - COURT NO. o
35/202418.12.2024 701007 lp. SAHOO o Order Dtd. 2024-12-13
MISC.
36/2024|18.12.2024 [TACAT J DEHURY COURT NO. s Ger Dtd. 2024-12-16 APPEAL
1237/2014 24
SEC.
WP (C) - COURT NO. o
37/202418.12.2024 700017 R. K. BARIK o Order Dtd. 2024-12-13
WP (C) - COURT NO. o WRIT
38/202418.12.2024 0107 e sunpara = Order Dtd. 2025-04-02 e
WP (C) - COURT NO. o WRIT
39/202418.12.2024 31007 e, gavsTNGH = Order Dtd. 2024-12-16 o NCH.
WP (C) - COURT NO. o WRIT
40/2024118.12.2024 20586/2022 ISWAR CH SAHU o5 Order Dtd. 2025-02-12 BRANCH-
WP (C) - COURT NO. L WRIT
41/2024[18.12.2024 |3 207 [R. C. ROUT e Order Dtd. 2024-12-16 e
We (C) - COURT NO. o WRIT
42/202418.12.2024 72097 R K DEHURY - Order Dtd. 2024-12-16 o NCH.
WRIT
We (C) - COURT NO. o BRANCH
43/202418.12.2024 30007 |3, MOHAPATRA - Order Dtd. 2024-12-16 s
BENCH-=
TRP (C) - BISHNUPRIYA COURT NO. B B
44/2024[18.12.2024 |70 0)To 0 e Order Dtd. 2024-12-16 M.J.C.
TRP (C) - COURT NO. o
46/2024(18.12.2024 |00 007 |p K MOHANTY e Order Dtd. 2024-12-16 M.J.C.
RVWPET- COURT NO. CIVIL
48/2024(18.12.2024 |1 000 ° B SAMAL e Order Dtd. 2024-12-13 o




WP (C) -

COURT

NO.

WRIT

49/202418.12.2024 |5/ ° IR K MOHABHOT e Order Dtd. 2024-12-13 e
50/2024[18.12.2024 7/ 1C)° i wavak Soott MO lorder ptd. 2024-12-13 e CH.
52/2024[18.12.2024 [ TTERCC [ TXOTIRANIAN SoORT MO lorder pta. 2024-12-13 ot
53/202418.12.2024 12107 Ip. par1DA SoURT MO lorder ptd. 2024-12-16 e
54/2024|18.12.2024 giég;;2024 D. K. JENA ggURT NO. lorder Dtd. 2024-12-16
55/202418.12.2024 gféi%;2024 S;STISH RANJAN | SgURT NO-lorder ptd. 2024-12-16
56/202418.12.2024 giégi;2024 J. LENKA ggURT NO- lorder Dtd. 2024-12-16
57/202418.12.2024 ?fé§$;2024 AR SooRt MO lorder ptd. 2024-12-16 e CH.
58/2024 |18.12.2024 Iﬁgfig;4 gigSANTA KUMAR | TOURT MO lorder ptd. 2024-12-16
59,2024 |18.12.2024 §§§;§é£4 K. N. SAHOO igURT NO-lorder ptd. 2024-12-16
60/2024|18.12.2024 ggi}gé;4 ggg?A KISHORE ngRT NO-lorder ptd. 2025-01-20
61/2024/18.12.2024 332?2024 apnT KOMER gOURT NO-lorder ptd. 2024-12-16
62/2024/18.12.2024 §§g¥3£024 P. PARIDA gOURT NO-lorder ptd. 2024-12-16
63/2024|18.12.2024 gggg35024 A. K. MISHRA igURT NO- lorder Dtd. 2024-12-16
65/2024|18.12.2024 Z?gff;oz4 P. K. MISHRA ngRT NO-lorder ptd. 2024-12-16
66/2024|18.12.2024 Z§8235024 ;ié?iNT KUMAR igURT NO-lorder ptd. 2024-12-16
68/2024|18.12.2024 Z§2T35024 J. LENKA igURT NO- lorder Dtd. 2024-12-16
69/202418.12.2024 Z§§235024 gzﬁii RANJAN ngRT NO-lorder ptd. 2024-12-16




70/2024 |18.12.2024 Z§§235024 ;ﬁ;gé?gAR SSURT NO- lorder Dtd. 2024-12-16
71/2024|18.12.2024 223%35024 gzggé RANJAN igURT NO- lorder Dtd. 2024-12-16
73/2024(18.12.2024 |57 00)° |5, k. mMommNTY TOURT MO lorder pd. 2024-12-17 N CH.
74/2024[18.12.2024 ?fég;;2o24 SARADA NAYAK ZOURT NO- lorder Dtd. 2024-12-12 e NCH.
76/2024 |18.12.2024 ?géié;2024 ﬁig;iAKUMAR EOURT NO. lorder Dtd. 2024-12-16
78/2024(18.12.2024 25122;2024 TAPAN SWATN EOURT NO- lorder Dtd. 2024-12-17 gii;CH_
79/2024(18.12.2024 ?Eéii;2024 S. PATTNATK EOURT NO- lorder Dtd. 2024-12-16
81/2024(18.12.2024 223235024 R. K. MALLICK EOURT NO- lorder Dtd. 2024-12-16
82/2024(18.12.2024 Z§2235024 EASMOHAPATRA igURT NO-lorder ptd. 2024-12-16
84/2024(18.12.2024 ZEZ%S;024 B. DAS igURT NO-lorder ptd. 2024-12-16
85/2024(18.12.2024 222255024 R. K. MALLICK ngRT NO- lorder Dtd. 2024-12-16
86/2024(18.12.2024 Z?gf35024 R. K. MALLICK ggURT NO- lorder Dtd. 2024-12-16
88/2024 [18.12.2024 §¥§;/2024 i;ﬁ?éMANTA ggURT NO-lorder ptd. 2024-12-13
89/2024(18.12.2024 gigé5024 S. K. ROUT Sogig NO- lorder Dtd. 2024-12-12
90/2024 |18.12.2024 222235024 SARADA NAYAK gogig NO-lorder ptd. 2024-12-13
91/2024|18.12.2024 Z§§235024 SARADA NAYAK gogig NO-lorder ptd. 2024-12-13
93/2024|18.12.2024 §§E§5024 H K PATRA Sogig NO- lorder Dtd. 2024-12-13 ;?;ﬁiﬁp
95/2024 |18.12.2024 g??§£024 R K BARIK gogig NO-lorder ptd. 2024-12-13 gi;ﬁiﬁp




CRLA-

COURT

NO.

99/202418.12.2024 |00 L. ACHART ot Order Dtd. 2024-12-17
00/2024(18.12.2024 Sigg55024 K. SAHOO gogig NO- lorder Dtd. 2024-12-17
01/2024(18.12.2024 Z§5235024 ﬁggzggiH gogig NO- lorder Dtd. 2024-12-13
06/2024|18.12.2024 Z§§235024 ;?;ﬁ?ﬁTEZMAR gogig NO-lorder ptd. 2024-12-13
07/2024(18.12.2024 Z§§T35024 ;g;iﬁiTigMAR gogig NO- lorder Dtd. 2024-12-13
09/2024(18.12.2024 25222;2024 iii?ﬁii asH gogig NO- lorder Dtd. 2024-12-17
10/2024(18.12.2024 ?Eigg;zoz4 R. K. SAHU gogig NO-lorder ptd. 2024-12-17
11/2024(18.12.2024 ggig;;2024 iii?gii asH Sogig NO- lorder Dtd. 2024-12-17
12/2024(18.12.2024 25222;2024 R. K. SAHU gogig NO- lorder Dtd. 2024-12-17
13/2024(18.12.2024 22252;2024 R. K. SAHU Sogig NO- lorder Dtd. 2024-12-17
14/2024[18.12.2024 25222;2024 G. SAMAL gogig NO- lorder Dtd. 2024-12-17
15/2024(18.12.2024 ?géi;;2024 N. K. ROUT gogig NO- lorder Dtd. 2024-12-17
L e
17/2024(18.12.2024 22223;2024 R. K. SAHU Sogig NO-lorder ptd. 2024-12-17
18/2024(18.12.2024 22232;2024 R. K. SAHU gogig NO-lorder ptd. 2024-12-17
19/2024[18.12.2024 Z§§§35024 oy MRS Sogig NO-lorder ptd. 2024-12-13
20/202418.12.2024 1007 IR, K. sa#y SO0RT MO+ lorder pa. 2024-12-17 e ANCH.
21/2024|18.12.2024 ?gégé;2024 R. K. SAHU gogig NO- lorder Dtd. 2024-12-17




WP (C) -

COURT

NO.

23/2024[18.12.202¢ 721007 IR, k. samy ot Order Dtd. 2024-12-17
24/2024|18.12.2024 ?§8§235024 NTRANJAN ROUT gogig NO- lorder Dtd. 2024-12-16 BATL-1
25/2024|18.12.2024 Z§§235024 M. D. BISWAL gogig NO- lorder Dtd. 2024-12-13
26/2024|18.12.2024 ?gégi;2024 NIRANJAN ROUT gogig NO-lorder ptd. 2024-12-17
27/2024|18.12.2024 ?§g§535024 B DAS gogig NO- lorder Dtd. 2024-12-12
28/2024|18.12.2024 ?gégé;zoz4 R. K. SAHU gogig NO- lorder Dtd. 2024-12-17
29/202418.12.2024 gzégé;2024 N. K. ROUT 208§§ NO- lorder Dtd. 2024-12-17
30/2024|18.12.2024 ?2?52;2024 B DAS gogig NO- lorder Dtd. 2024-12-17 BATL-1
32/202418.12.2024 gzgg;;024 ?g?gggi??NDA gogig NO- lorder Dtd. 2024-12-17
33/2024|18.12.2024 Z§§T55024 éigiN SHAKTI gogii NO-lorder ptd. 2024-12-10
35/202418.12.2024 223255024 C. R. KAR gogii NO-lorder ptd. 2024-12-12
36/202418.12.2024 §§§§55024 B. K. MOHARANA Sog§§ NO- lorder Dtd. 2024-12-16
39/202418.12.2024 §§§255024 S. K. BEHERA Sogig NO- lorder Dtd. 2024-12-16
40/2024(18.12.2024 §§§§55024 S. K. BEHERA iSURT NO- lorder Dtd. 2024-12-16
41/2024(18.12.2024 §§§T55024 P. K. LENKA gSURT NO- lorder Dtd. 2024-12-16
42/2024(18.12.2024 §§§§55024 ﬁiggﬁABHUSAN gSURT NO-lorder ptd. 2024-12-16
43/2024[18.12.2024 ?2252;2023 R. SAHOO iSURT NO-lorder ptd. 9999-12-31 BAIL-1
44/2024(18.12.2024 §§g¥55024 gigiiEﬁiNJAN TOURT MO lorder ptd. 2024-12-16
45/2024|18.12.2024 ?2?;011 J.P.KAR SSURT NO- lorder Dtd. 2025-01-27 igggii
46/2024[18.12.2024 523255024 gigiiEﬁiNJAN igURT NO-lorder ptd. 2024-12-16
47/2024(18.12.2024 523%55024 ﬁiggR KANTA igURT NO-lorder ptd. 2024-12-16
48/2024(18.12.2024 523255024 ﬁéﬂ;gT§UMAR ESURT NO-lorder ptd. 2024-12-16
49/2024(18.12.2024  |[71P)° o k. MAHARANA 7508 N0 lguagement pa. 2024-12-13  [TRC
50/2024|18.12.2024 §§3g5;024 P. K. SAHOO ngRT NO. lorder Dtd. 2024-12-16




ABLAPL- COURT NO.
51/2024118.12.2024 |10 ", |D.P.DASH 1 Order Dtd. 2023-10-18 BAIL-2
CRLMP- COURT NO.
52/202418.12.2024 | [¢00"o0,, [B- D. BISWAL 1 Order Dtd. 2024-12-16
ABLAPL- COURT NO.
53/202418.12.2024  |,.'cc' (., |PRADIPTA BEURA 1 Order Dtd. 2024-12-16
BLAPL- COURT NO.
54/202418.12.2024 | /oo 00, [B B ROUT 1 Order Dtd. 2024-12-17 BAIL-1
WP (C) - COURT NO. WRIT
56/202418.12.2024  |,1 70 o0, |S NAYAK 1 Order Dtd. 2024-12-17 BRANCH-
CRLMP- KUNJA SUNDAR COURT NO.
57/2024118.12.2024 10000000 Ioas 1 Order Dtd. 2024-12-16
WP (C) - COURT NO. o WRIT
58/202418.12.2024 |31 00 50,, K PARIDA 1 Order Dtd. 2024-12-17 BRANCH-
CRLMP- BYOMAKESH COURT NO.
59/202418.12.2024 | /005 5054 |oRIPATHY 1 Order Dtd. 2024-12-16
WP (C) - COURT NO. o
60/2024118.12.2024 |, o0 0., YASHABANTA DAS 15 Order Dtd. 2024-12-17
WP (C) - COURT NO. o
61/2024|18.12.2024 |, 0,20 505, [B K SWAIN 1 Order Dtd. 2024-12-17
CRLMP- ABINASH COURT NO.
62/2024|18.12.2024 |00 0 00 [SONDARAY 1 Order Dtd. 2024-12-16
BLAPL- SUJIT KUMAR COURT NO.
63/202418.12.2024 |70 000, [ouaTN hos Order Dtd. 2024-12-06 BAIL-2
BLAPL- COURT NO.
64/2024|18.12.2024  |70. o, |PK MISHRA hos Order Dtd. 2024-12-17
CRLMP- BISHNUPRIYA COURT NO.
65/202418.12.2024 o700 00 ANt hos Order Dtd. 2024-12-16
BLAPL- COURT NO.
66/2024|18.12.2024 |0 o, |S BARIK hos Order Dtd. 2024-12-13
WP (C) - COURT NO. ol WRIT
67/202418.12.2024 | ;0,0 o0, [TAPAN KU NAYAK 1 Order Dtd. 2025-01-22 BRANCH-
BLAPL- COURT NO.
68/202418.12.2024 o000 ), [N SAHOO 1 Order Dtd. 2024-12-17
CRLMP- KANTHAMAN I COURT NO.
69/202418.12.2024 /000000 San00 1 Order Dtd. 2024-12-17
WRIT
WP (C) - COURT NO. el BRANCH
70/2024/18.12.2024 |00 0 005, [B K DAS 1 Order Dtd. 2025-01-22 (DIVISI
BENCH-:
BLAPL- COURT NO.
71/2024[18.12.2024  |gfon o, R SWAIN 1 Order Dtd. 2024-12-17




BLAPL-

COURT

NO.

72/20241(18.12.2024 9893 /2024 N SAHOO 1 Order Dtd. 2024-12-17
ITA- COURT NO. CIVIL
73/20241|18.12.2024 83/2022 TAPAN KU NAYAK 1 Order Dtd. 2024-12-16 REVISTC
ITA- COURT NO. CIVIL
74/20241(18.12.2024 83/2022 J C BARAL 1 Order Dtd. 2024-12-16 REVISTC
BLAPL- COURT NO.
75/20241(18.12.2024 10004/2024 N SAHOO 1 Order Dtd. 2024-12-17
WRIT
WP (C) - COURT NO. o BRANCH
76/2024118.12.2024 1863/2015 B K PATI 1 Order Dtd. 2024-12-16 (DIVISI
BENCH-2
WP (C) - COURT NO. o WRIT
77/20241(18.12.2024 30592/2024 D D MOHANTY 1 Order Dtd. 2024-12-17 BRANCH-
BLAPL- COURT NO.
78/20241(18.12.2024 10705/2024 S BARIK 1 Order Dtd. 2024-12-17
BLAPL- COURT NO.
79/20241(18.12.2024 10828/2024 IC SAHU 1 Order Dtd. 2024-12-16
BLAPL- COURT NO.
80/2024(18.12.2024 10926/2024 MN MOHANTY 1 Order Dtd. 2024-12-17
BLAPL- SAROJ KUMAR COURT NO.
81/20241(18.12.2024 11003/2024 ROUTRAY 1 Order Dtd. 2024-12-17
WP (C) - COURT NO. o
82/20241(18.12.2024 18064/2024 T BAG 1 Order Dtd. 2024-12-12
BLAPL- COURT NO.
83/20241(18.12.2024 11011/2024 A SUNDARA 1 Order Dtd. 2024-12-17
WP (C) - COURT NO. Can WRIT
84/2024118.12.2024 31527/2024 TAPAN KU NAYAK 1 Order Dtd. 2025-01-22 BRANCH-
BLAPL- COURT NO.
85/20241(18.12.2024 11149/2024 A PATI 1 Order Dtd. 2024-12-17
BLAPL- COURT NO.
86/2024|18.12.2024 115922024 MR SAHOO 1 Order Dtd. 2024-12-17
WP (C) - COURT NO. o
87/20241|18.12.2024 309772024 TAPAN KU NAYAK 1 Order Dtd. 2024-12-17
BLAPL- COURT NO.
88/2024118.12.2024 12362/2024 P DAS 1 Order Dtd. 2024-12-17
BLAPL- COURT NO.
90/202418.12.2024 12521/2024 DP DASH 1 Order Dtd. 2024-12-17
BLAPL- COURT NO.
91/202418.12.2024 12527/2024 TR DAS 1 Order Dtd. 2024-12-17
BLAPL- COURT NO.
93/2024118.12.2024 12528/2024 TR DAS 1 Order Dtd. 2024-12-17 BAIL-1
WP (C) - COURT NO. s
94/2024118.12.2024 29175/2024 K N SAHOO 1 Order Dtd. 2024-12-17




BLAPL- COURT NO.

96/2024(18.12.2024 [/, [BP TANGA N Order Dtd. 2024-12-17
WP (C) - COURT NO. o WRIT

97/2024|18.12.2024 30588/2024 RABI SAMAL 1 Order Dtd. 2024-12-17 BRANCH-
BLAPL- COURT NO.

98/2024|18.12.2024 12536/2024 MR ROUTRAY 1 Order Dtd. 2024-12-17 BAIL-2
BLAPL- COURT NO.

00/202418.12.2024 | [-oo 0, |G SUNDARAY N Order Dtd. 2024-12-17 BAIL-2
BLAPL- COURT NO.

01/202418.12.2024 |7} 00" o0, [PK ROUTRAY . Order Dtd. 2024-12-17 BAIL-1
BLAPL- COURT NO.

03/202418.12.2024 |7}y 0o 05, [PK ROUTRAY . Order Dtd. 2024-12-17
BLAPL- COURT NO.

05/202418.12.2024 |71 505, [PK ROUTRAY . Order Dtd. 2024-12-17
BLAPL- COURT NO.

06/202418.12.2024 |1, 05" 0, |PK ROUTRAY N Order Dtd. 2024-12-17
WP (C) - PRAKASH COURT NO. o

12/202418.12.2024 ;0020 0o, ouhirne pasn N Order Dtd. 2024-12-17
CONTC- COURT NO.

15/202418.12.2024 | 7o0°70 . K C SAMAL N Order Dtd. 2024-12-13 CONTEME
CONTC- UDAYANATH COURT NO.

16/202418.12.2024 | 00570 o0 oo o N Order Dtd. 2024-12-13 CONTEME
CONTC- M/S GYANENDRA COURT NO.

17/2024|18.12.2024 |2 00 o e RTPATHY N Order Dtd. 2024-12-13 CONTEME
CONTC- COURT NO.

19/202418.12.2024 | 5>~ . |H JENA . Order Dtd. 2024-12-13 CONTEME
CONTC- COURT NO.

20/2024(18.12.2024 | o0 |TAPAN SWAIN . Order Dtd. 2024-12-13 CONTEME
CONTC- COURT NO.

21/2024|18.12.2024 0" . R R DAS . Order Dtd. 2024-12-13 CONTEME
CONTC- COURT NO.

23/2024|18.12.2024 |-~ .. R R DAS . Order Dtd. 2024-12-13 CONTEME
CONTC- COURT NO.

24/2024|18.12.2024 | -0° - . R R DAS . Order Dtd. 2024-12-13 CONTEME
CONTC- COURT NO.

25/2024|18.12.2024 |00 70 B C PANDA N Order Dtd. 2024-12-13 CONTEME
CONTC- COURT NO.

27/20241(18.12.2024 786/2024 K C SAMAL 1 Order Dtd. 2024-12-13
CONTC- COURT NO.

28/20241(18.12.2024 989/2024 B K PADHI 1 Order Dtd. 2024-12-13
WP (C) - COURT NO. L WRIT

29/20241(18.12.2024 30207/2024 J. C. BARAL 1 Order Dtd. 2025-01-16 BRANCH-
WP (C) - COURT NO. o

30/2024(18.12.2024 29204/2024 T. SWAIN 1 Order Dtd. 2024-12-16

32/2024(18.12.2024  |CONTC- 'S.MALLIK COURT NO. [Order Dtd. 2024-12-13




7388/2024 1
CONTC- COURT NO.
33/2024(18.12.2024  [C 570 M. K. PRADHAN : Order Dtd. 2024-12-13
CONTC- CHIEF
35/2024(18.12.2024 K. C. SAMAL JUSTICE'S |Order Dtd. 2025-01-10
5776/2024
COURT
CHIEF
WP (C) - U. K. , o
36/202418.12.2024  [121E1T e N rRa JUSTICE'S |Order Dtd. 2024-12-17
COURT
S CHIEF
38/2024118.12.2024 B. K. PARDHI JUSTICE'S |Order Dtd. 2024-12-17
27163/2024
COURT
WP (C) - CHIEF
39/2024|18.12.2024 p. K. JENA JUSTICE'S |Order Dtd. 2024-12-12
28831/2024
COURT
CHIEF
WP (C) - , L WRIT
41/2024118.12.2024 27840/2023 RABI SAMAL JUSTICE'S Order Dtd. 2024-12-13 BRANCH-
COURT
WP (C) - CHIEF BmanCH
44/2024118.12.2024 31585/2024 M. R. SAHOO gggi%CE S |Order Dtd. 2024-12-16 (DIVISI
BENCH-1
WP (C) - CHIEF giiIECH
\ —_ —_
49/2024118.12.2024 28413/2019 M.BEHERA gggiiCE S Judgement Dtd. 2024-12-17 (DIVISI
BENCH-1
ABLAPL- CHIEF
52/2024118.12.2024 BALARAM SINGH JUSTICE'S Order Dtd. 2024-12-16 BAIL-2
14135/2024
COURT
WE (C) - CHIEF
54/2024118.12.2024 S K RATH JUSTICE'S Order Dtd. 2024-12-03
20148/2024
COURT
CHIEF
55/2024|18.12.2024 [PBLAPL™ g nig JUSTICE'S [order Dtd. 2024-12-17
14258/2024
COURT
ABLAPL- COURT NO.
57/202418.12.2024  MEMAPLS g pag oo Order Dtd. 9999-12-31
ABLAPL- COURT NO.
59/202418.12.2024  MOAMC e pas oo Order Dtd. 2024-12-17
ABLAPL- COURT NO.
61/202418.12.2024 |72 B DAs o Order Dtd. 9999-12-31
ABLAPL- PRASANJIT COURT NO.
62/2024 18.12.2024  S0UETLC o PRASAY oo Order Dtd. 2024-08-05 BATL-1
ABLAPL- COURT NO.
63/202418.12.2024 75000 6 K DASH o Order Dtd. 2024-12-11 BATL-1
ABLAPL- COURT NO.
64/2024(18.12.2024  A20BE e gavasTveH oo Order Dtd. 2024-12-17
ABLAPL- COURT NO.
65/2024(18.12.2024  220ES Ak panpa S Order Dtd. 2024-12-17




ABLAPL-  |[BYOMAKESH COURT NO.
66/202418.12.2024 [ /000 oy e T pamny > OLD Order Dtd. 2024-12-17
ABLAPL-  |[BYOMAKESH COURT NO.
67/202418.12.2024 |7\ oy lnrTpATHY 5 oLD Order Dtd. 2024-12-17
ABLAPL- COURT NO.
68/2024|18.12.2024 [/ ,/500 o, (A DAS 2 OLD Order Dtd. 2024-12-17 BAIL-1
ABLAPL- COURT NO.
70/202418.12.2024 7/ %0 0o, S K DAS 5 OLD Order Dtd. 2024-12-17 BAIL-2
WA- COURT NO. WRIT
72/2024[18.12.2024 |5, 50,5 |P K SWAIN 5 OLD Order Dtd. 2024-12-17 ADDEAL
WP (C) - COURT NO. o
74/2024[18.12.2024 |, oot o0, [HEERA DAS hos Order Dtd. 2024-12-02
BLAPL- SAROJ KUMAR COURT NO.
77/2024(18.12.2024 | V00 ¢ 19024 [ROUTRAY hos Order Dtd. 2024-12-17
ABLAPL- COURT NO.
79/2024118.12.2024 [ 00 0, [P K BARIK > OLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.
80/2024(18.12.2024 [/ 0o, (M S HASAN 5 oLD Order Dtd. 2024-12-16 BAIL-2
ABLAPL- COURT NO.
81/2024/18.12.2024 /)20 0, |G JAYASINGH 5 oLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.
82/2024/18.12.2024 )"\, , |G JAYASINGH 5 OLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.
84/2024/18.12.2024 |\ o0, |G JAYASINGH > OLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.
85/2024/18.12.2024 [/, 0 0, |D SAMAL 5 oLD Order Dtd. 2024-12-16 BAIL-1
ABLAPL- COURT NO.
86/2024/18.12.2024  |go,'0 50,, [BN SARANGI > OLD Order Dtd. 2024-12-17
ABLAPL- COURT NO.
87/2024/18.12.2024 |1/ 'o 0" 05, |SC DAS 5 OLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.
88/2024|18.12.2024 || "' '/00,, [GR NAYAK > OLD Order Dtd. 2024-12-17
ABLAPL- COURT NO.
89/2024/18.12.2024  |g, " 5 0,, |DK BAL > OLD Order Dtd. 2024-12-12 BAIL-1
WP (C) - COURT NO. i WRIT
90/202418.12.2024 |00, 0., [B DAS 5 OLD Order Dtd. 2024-11-28 BRANCH-
WP (C) - COURT NO. o WRIT
91/202418.12.2024 | 301 4 505, B K. MOHANTY 10 Order Dtd. 2024-12-23 BRANCH-
WP (C) - COURT NO. o WRIT
92/2024|18.12.2024 |50, .5 0 0,, MANAST DAS 14 Order Dtd. 2024-12-17 BRANCH-
WP (C) - COURT NO. o
93/2024(18.12.2024 |, 00,5 00,, |B- K. MISHRA 1 Order Dtd. 2024-12-16




WP (C) -

COURT

NO.

94/202418.12.2024 31264/2024 K. C. PANDA 14 Order Dtd. 2024-12-16
ABLAPL- PRASANT KUMAR COURT NO.

95/2024118.12.2024 14247/2024 BARIK 14 Order Dtd. 2024-12-16
CRLMC- JYOTISH RANJAN COURT NO.

96/202418.12.2024 4536/2024 |DAS 14 Order Dtd. 2024-12-16
ABLAPL- JADUNATH COURT NO.

98/202418.12.2024 14242/2024 PRADHAN > OLD Order Dtd. 2024-12-16
ABLAPL- JADUNATH COURT NO.

99/202418.12.2024 14134/2024 |PRADHAN > OLD Order Dtd. 2024-12-16 BAIL-1
ABLAPL- BINDU SAGAR COURT NO.

00/20241(18.12.2024 14267/2024 |SWAIN > OLD Order Dtd. 2024-12-17
ABLAPL- BINDU SAGAR COURT NO.

01/20241(18.12.2024 14301/2024 |SWATN > OLD Order Dtd. 2024-12-17 BAIL-1
ABLAPL- COURT NO.

03/20241(18.12.2024 14256/2024 S. CHOUDHURY > OLD Order Dtd. 2024-12-17
ABLAPL- ASUTOSH COURT NO.

04/20241(18.12.2024 14201/2024 TRIPATHY > OLD Order Dtd. 2024-12-16 BAIL-1
BLAPL- SRINIBASH COURT NO.

05/2024|18.12.2024 12197/2024 MOHANTY > OLD Order Dtd. 2024-12-17 BAIL-1
BLAPL- COURT NO.

07/20241(18.12.2024 12537/2024 SUVENDU BARIK > OLD Order Dtd. 2024-12-17
ABLAPL- AMLAN SHAKTI COURT NO.

09/20241(18.12.2024 14257/2024 | PAUL > OLD Order Dtd. 2024-12-17
ABLAPL- COURT NO.

11/20241(18.12.2024 7020/2024 A. K. MOHANTY > OLD Order Dtd. 2024-12-16 BAIL-1
ABLAPL- COURT NO.

12/2024(18.12.2024 14218/2024 A. K. MOHANTY > OLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.

13/2024|18.12.2024 14127/2024 A. K. MOHANTY > OLD Order Dtd. 2024-12-16
ABLAPL- COURT NO.

14/2024(18.12.2024 6867/2024 RK BISOI > OLD Order Dtd. 2024-12-17 BAIL-1
ABLAPL- COURT NO.

16/2024|18.12.2024 14278/2024 A. K. MOHANTY > OLD Order Dtd. 2024-12-17 BAIL-1
ABLAPL- COURT NO.

18/2024|18.12.2024 6867,/2024 M. R. BARIK > OLD Order Dtd. 2024-12-17 BAIL-1
ABLAPL- SRIKANT KUMAR COURT NO.

19/2024|18.12.2024 8802/2024 |BARIK > OLD Order Dtd. 2024-12-17 BAIL-2
ABLAPL- COURT NO.

21/20241(18.12.2024 14206/2024 A. MOHANTY > OLD Order Dtd. 2024-12-16 BAIL-1




ABLAPL-

COURT

NO.

24/202418.12.2024 [V 0 |A. MOHANTY > OLD Order Dtd. 2024-12-16
WRIT
WP (C) - COURT NO. o BRANCH
25/2024(18.12.2024 |35, 0 00,4 |T. SWAIN > OLD Order Dtd. 2024-12-16 (DIVISI
BENCH-Z
ABLAPL- SIBA PRASAD COURT NO.
27/2024(18.12.2024  |go2 5004 |sanoo 2 OLD Order Dtd. 2024-12-16 BAIL-2
ABLAPL- SIBA PRASAD COURT NO.
28/2024(18.12.2024  |gos 5004 |saroo 2 OLD Order Dtd. 2024-12-16 BAIL-1
ABLAPL- JADUNATH COURT NO.
29/202418.12.2024 [0 0" 00 0 | oRADHAN > OLD Order Dtd. 2024-12-17
ABLAPL- JADUNATH COURT NO.
31/2024118.12.2024 |/ 000 | bRADHAN > OLD Order Dtd. 2024-12-17
WP (C) - COURT NO. el
41/2024]18.12.2024 |00y n0,, B+ P. TANGA 23 Order Dtd. 2025-01-10
WP (C) - COURT NO. o WRIT
42/2024]18.12.2024 |37 00 o0, [MR SAHOO 23 Order Dtd. 2024-12-17 BRANCH-
WP (C) - COURT NO. o WRIT
43/2024[18.12.2024 |3 o0 o0,, (B DAS 23 Order Dtd. 2024-12-17 BRANCH-
WP (C) - COURT NO. o
44/2024]18.12.2024 o0 o0, [K-R.JENA 23 Order Dtd. 2025-02-04
CRLMC- COURT NO.
45/2024/18.12.2024 | Coo o, |[P. N. NAYAK 23 Order Dtd. 2024-12-16
CRLMC- COURT NO.
47/2024]18.12.2024 | 05, oo, [P N. NAYAK 23 Order Dtd. 2024-12-16
CRLMC- PRASANJIT COURT NO.
48/2024118.12.2024 | //'o070 o4 ppnpra 23 Order Dtd. 2024-12-16
ABLAPL- COURT NO.
72/202418.12.2024 [0 0 o | T PRADHAN > OLD Order Dtd. 2023-11-30 BAIL-2
ABLAPL- COURT NO.
73/2024[18.12.2024 |2/ 0o 0., |IP KAR 5 OLD Order Dtd. 2024-12-17
ABLAPL- COURT NO.
74/2024(18.12.2024 |20 o005, |IP KAR 5 OLD Order Dtd. 2024-12-17
ABLAPL- COURT NO.
75/202418.12.2024 [0 0o, [BK MISHRA 5 OLD Order Dtd. 2024-12-17
ABLAPL- JYOTI PRAKASH COURT NO.
77/2024[18.12.2024 |2 00 0004 lkar 5 OLD Order Dtd. 2024-12-18
ABLAPL- COURT NO.
78/2024[18.12.2024 [ igc o0, |[PRATAP SAHOO 5 OLD Order Dtd. 2024-12-17




WP (C) - COURT NO. L
79/2024118.12.2024 28054/2024 S. BARIK Cc.0O. 5 Order Dtd. 2024-11-27
WP (C) - COURT NO. o WRIT
80/20241|18.12.2024 31439/2024 B. K. MOHARANA C.O. 6 Order Dtd. 2024-12-23 BRANCH-
CRLMC- RABI SHANKAR CRIMINZ
36/2024118.12.2024 4418/2023 MISHRA GENERAL Order Dtd. 2024-11-25 MISC
CRLMC- RABI SHANKAR CRIMINEZA
37/2024118.12.2024 4418/2023 MISHRA GENERAL Order Dtd. 2024-05-07 MISC
. MISC.
38/20241|18.12.2024 PRATIMA NAYAK |GENERAL Order Dtd. 2024-02-20 APPEAL
641/2019
SEC.
WP (C) - , WRIT
39/20241(18.12.2024 9441/2021 PRATIMA NAYAK |GENERAL Final Order BRANCH-
MACA- TAPAN KUMAR MISC.
42/2024118.12.2024 108/2018 SWATN GENERAL Order Dtd. 2024-12-12 APPEAL
SEC.
CRLMC- SARBESWAR
52/20241|18.12.2024 3561,/2024 |SAHOO GENERAL Order Dtd. 2024-09-25
0oJc- SACHIDANANDA , ,
64/2024118.12.2024 3936/2001 |PADHEE GENERAL Entire Brief
CRLMP- SARBESWAR
98/2024118.12.2024 1285/2024 |SAHOO GENERAL Order Dtd. 2024-11-29
WP (C) - MANOJ KUMAR o
04/2024118.12.2024 27339/2024 RANA GENERAL Order Dtd. 2024-12-11
WRIT
WP (C) - MANOJ KUMAR Al BRANCH
05/2024118.12.2024 14033/2024 RANA GENERAL Order Dtd. 2024-06-18 (DIVIS]I
BENCH-1
ABLAPL-
06/2024118.12.2024 11461/2024 JAYADEV BHOI GENERAL Order Dtd. 2024-12-12
WP (C) - MANOJ KUMAR Aal WRIT
10/2024118.12.2024 92740/2023 RANA GENERAL Order Dtd. 2024-03-04 BRANCH-
ABLAPL- RAJENDRA
18/2024118.12.2024 14209/2024 [NARAYAN ROUT GENERAL Order Dtd. 2024-12-16 BAIL-1
ABLAPL- PUSPANJALI
34/20241|18.12.2024 14161/2024 |SAHU GENERAL Order Dtd. 2024-12-16
ABLAPL- PRADEEP KUMAR
56/2024118.12.2024 14196/2024 DAS GENERAL Order Dtd. 2024-12-16
ABLAPL- MANORANJAN
57/2024118.12.2024 14194 /2024 MUDULT GENERAL Order Dtd. 2024-12-16
BLAPL- RABINDRA
58/2024118.12.2024 12387/2024 PRASAD PATNATK GENERAL Order Dtd. 2024-12-17
. MISC.
59/20241|18.12.2024 PRATIMA NAYAK |GENERAL Order Dtd. 2024-03-14 APPEAL
614/2020
SEC.
60/2024|18.12.2024 |BLAPL- PRAMOD RANJAN |GENERAL Order Dtd. 2024-12-17 BAIL-2




11641/2024

BEHERA

ABLAPL-
61/2024118.12.2024 14321/2024 JAYADEV BHOT GENERAL Order Dtd. 2024-12-17
62/2024|18.12.2024 |PBLAPL™ o) KUNTALA GIRI (GENERAL Order Dtd. 2024-12-17 BATL-1
12 14275/2024 :
WP (C) - HIGHER
63/2024(18.12.202¢4 [3218)°  lepucaTioN GENERAL Order Dtd. 2024-10-30
DEPARTMENT
76/2024|18.12.2024  |[PBLAPL™  IhppnSTS MISHRA |GENERAL Order Dtd. 2024-12-17 BATIL-2
12 11411/2024 :
45/2024118.12.2024 MACA- HIRARAM BRHOTI GENERAL Petition
e 1212/2024 € ©
47/2024118.12.2024 MACA~ HIRARAM BRHOTI GENERAL Vakalatnama
12 1212/2024
ABLAPL- PRASANTA KUMAR
51/2024[18.12.2024 [ 7F72cl0 PR GENERAL Order Dtd. 2024-12-16
WP (C) - TRILOCHAN o
87/2024[18.12.2024 [Tl GENERAL Order Dtd. 2024-09-03
ABLAPL- OM PRAKASH
55/2024[18.12.2024 L O GENERAL Order Dtd. 2024-12-18
CRLMC- KHUSBU
13/2024[18.12.2024  [(E0EC S GENERAL Order Dtd. 2024-12-16
WP (C) - BHABANI SANKAR L WRIT
14/2024[18.12.2024  [pocl” (TS GENERAL Petition .
WP (C) - SOUMYASHREE o
18/202418.12.2024  [Jeie” BT GENERAL Order Dtd. 2024-08-20
WP (C) - SOUMYASHREE N
22/2024[18.12.202¢4 207 PO GENERAL Order Dtd. 2024-10-21
WP (C) - SOUMYASHREE e
26/2024[18.12.2024 |2 0 e GENERAL Order Dtd. 2024-09-06
WPC (OAC) - PRAFULLA
31/2024[18.12.2024 3 %) * lcranpra GENERAL Order Dtd. 2023-02-20 OA Brar
ACHARYA
o MISC.
34/2024118.12.2024 PRATIMA NAYAK |GENERAL Entire Order APPEAL
641/2019
SEC.
o MISC.
47/2024118.12.2024 PRATIMA NAYAK |GENERAL Entire Order APPEAL
614/2020
SEC.
50/2024 |18.12.2024 |[CRLMC- KUMAR KASHYAP |GENERAL Order Dtd. 2024-12-12
12 4537/2024 :
53/2024|18.12.2024 |(ABLAPL— ~ |ASUTOSH GENERAL Order Dtd. 2024-12-17

14365/2024

TRIPATHY




ABLAPL- ASUTOSH
56/2024118.12.2024 14326/2024 TRIPATHY GENERAL Order Dtd. 2024-12-17
0oJc- PRASANTA KUMAR . .
70/2024118.12.2024 13411/1997 |PATRT GENERAL Entire Brief
WP (C) - L , WRIT
64/2024118.12.2024 15275/2019 S.K.BISWAL GENERAL Petition With Annexures BRANCH-
WP (C) - L. , WRIT
67/2024118.12.2024 15275/2019 K.BISWAL GENERAL Petition With Annexures BRANCH-
CRLMC- CRIMINEZA
72/2024118.12.2024 3030/2022 S.K.NAYAK GENERAL Order Dtd. 2022-11-01 MISC
CRLMC- CRIMINEZA
75/2024118.12.2024 3029/2022 S.K.NAYAK GENERAL Order Dtd. 9999-12-31 MISC
77/2024118.12.2024 CMP - S.B.UDGATA GENERAL Annexure
T 1740/2016 T
80/2024118.12.2024 CRLMC- M.M.NAYAK GENERAL Order Dtd. 9999-12-31
T 4264/2024 U .
83/2024118.12.2024 BLAPL- J.PRADHAN GENERAL Order Dtd. 2024-12-10 BAIL-1
T 8458/2024 : .
WP (C) - NIRANJAN SINGH A
92/2024118.12.2024 25256/2024 | (1) GENERAL Order Dtd. 2024-10-08
WP (C) - NIRANJAN SINGH A
94/2024118.12.2024 25247/2024 | (1) GENERAL Order Dtd. 2024-10-08
WRIT
WP (C) - NIRANJAN SINGH an BRANCH
96/2024118.12.2024 25169/2024 | (1) GENERAL Order Dtd. 2024-10-08 (DIVISI
BENCH-Z
WP (C) - NIRANJAN SINGH 1Al
97/2024118.12.2024 25107/2024 | (1) GENERAL Order Dtd. 2024-10-07
WP (C) - NIRANJAN SINGH an
98/2024118.12.2024 25111/2024 | (1) GENERAL Order Dtd. 2024-10-07
WP (C) - NIRANJAN SINGH A
02/2024118.12.2024 25114/2024 | (1) GENERAL Order Dtd. 2024-10-07
WP (C) - NIRANJAN SINGH A
03/2024118.12.2024 25115/2024 | (1) GENERAL Order Dtd. 2024-10-08
WP (C) - NIRANJAN SINGH no
04/2024118.12.2024 23410/2024 | (1) GENERAL Order Dtd. 2024-09-24
05/2024 |18.12.2024 |"F{C)~ T.BAG GENERAL SESEEDEZi.Riqii;gi; Petition o1t
e 21842/2023 " ) r 2] ’ BRANCH-
With Annexures,
WRIT
WP (C) - o BRANCH
08/2024|18.12.2024 28605/2011 S.K.SAHU GENERAL Order Dtd. 2022-04-20 (DIVIS]I
BENCH)
M/S.ASHOK KU.
MATA- FIRST
22/2024118.12.2024 261/2024 SARANGI, GENERAL Order Dtd. 2024-11-21Decree, ADPPEAL

P.SARANGI,




| | (G.K.PARIDA
ABLAPL-
31/2024(18.12.2024 18061/2017 K-C-TRIPATHY |GENERAL Order Dtd. 2017-11-24
CRLREV- CRIMINZ
34/20241|18.12.2024 252/2017 R.SAMAL GENERAL Order Dtd. 2024-12-14 REVISIC
37/2024|18.12.2024 |[PBLAPL™ B.L.MOHANTY GENERAL Order Dtd. 2024-12-04 BATL-1
e 13610/2024 """ )
38/2024 |18.12.2024 |[CREMC- N.SAHOO GENERAL Order Dtd. 2024-12-12
shes 4226/2024 |- )
ABLAPL-
89/2024(18.12.2024 14263/2024 M-K-PANI GENERAL Order Dtd. 2024-12-17
WP (C) - o WRIT
92/2024|18.12.2024 1402/2024 |P-K-PANDA GENERAL Order Dtd. 2024-12-03 BRANCH-
WP (C) - o WRIT
95/2024|18.12.2024 1433/2024 |P-K-PANDA GENERAL Order Dtd. 2024-12-03 BRANCH-
WP (C) - o WRIT
99/2024|18.12.2024 041,2024 |P-K-PANDA GENERAL Order Dtd. 2024-12-03 BRANCH-
WP (C) - o WRIT
02/2024(18.12.2024 1445 /2024 |P-K-PANDA GENERAL Order Dtd. 2024-12-03 BRANCH-
WP (C) - o WRIT
04/2024(18.12.2024 284,024 |S-K-RATH GENERAL Order Dtd. 2024-12-03 BRANCH-
WP (C) - o WRIT
07/2024(18.12.2024 276/2024 |P-K-PANDA GENERAL Order Dtd. 2024-12-03 BRANCH-
WP (C) - Entire OrderPetition With
08/2024(18.12.2024 26502 /2013 |S - DAS GENERAL Annexures,
WP (C) - Entire OrderPetition With WRIT
09/2024(18.12.2024 17154/2014 |S-DAS GENERAL Annexures, BRANCH-
WP (C) - Entire OrderPetition With
10/2024(18.12.2024 27383/2017 |S-DAS GENERAL Annexures,
WP (C) - Entire OrderPetition With
11/2024(18.12.2024 1096/2015 |S-DAS GENERAL Annexures,
37/202418.12.2024 |["E(C)~ S.DAS GENERAL Petition With Annexures
1095/2015
WP (C) - L . WRIT
40/2024118.12.2024 17153/2014 S .DAS GENERAL Petition With Annexures BRANCH-
WP (C) - L WRIT
42/2024(18.12.2024 1963/202p |D-K-MOHANTY GENERAL Order Dtd. 2024-11-27 BRANCH-
WP (C) - o WRIT
43/2024(18.12.2024 10367202 |D-K.MOHANTY GENERAL Order Dtd. 2024-11-27 BRANCH-
WP (C) - o WRIT
45/2024(18.12.2024 10487202 |D-K-MOHANTY GENERAL Order Dtd. 2024-11-27 BRANCH-
WP (C) - o WRIT
46/2024(18.12.2024 36838/2021 |0+ K-MOHANTY GENERAL Order Dtd. 2024-11-27 BRANCH-
48/202418.12.2024  [WP(C)- D.K.MOHANTY GENERAL Order Dtd. 2024-11-27 WRIT




136819/2021 | BRANCH-
WP (C) - PRAKASH il
51/2024118.12.2024 24932/2024 |CHANDRA DASH GENERAL Order Dtd. 2024-10-23
ABLAPL-
58/2024118.12.2024 6207/2017 N.SAHOO GENERAL Order Dtd. 2017-07-06
ABLAPL-
60/2024118.12.2024 1393/2024 N.SAHOO GENERAL Order Dtd. 2024-07-29 BAIL-1
WP (C) - i WRIT
69/2024118.12.2024 38592/2021 D.K.MOHANTY GENERAL Order Dtd. 2024-11-27 BRANCH-
WP (C) - i WRIT
71/2024118.12.2024 36839/2021 D.K.MOHANTY GENERAL Order Dtd. 2024-11-27 BRANCH-
73/2024118.12.2024 we (C) - R.K.SAHOO GENERAL Order Dtd. 2024-12-17
: : 27266/2024 77" :
CONTC- Entire OrderPetition With
75/2024118.12.2024 364/2019 S.DAS GENERAL Annexures,
76/2024118.12.2024 we (C) - J.K.TRIPATHY GENERAL Order Dtd. 2008-07-15
. . 9877/2007 T .
CONTC- Entire OrderPetition With
78/2024118.12.2024 421/2019 S.DAS GENERAL Annexures,
CONTC- Entire OrderPetition With
83/2024118.12.2024 363/2019 S .DAS GENERAL Annexures,
97/2024118.12.2024 BLAPL- M.K.PANI GENERAL Order Dtd. 2024-12-17 BAIL-1
. . 11639/2024 "7 .
SA-
02/2024118.12.2024 410/2000 B.N.SWAIN GENERAL Order Dtd. 2008-03-12
WP (C) - o WRIT
06/2024|18.12.2024 25619/2014 B.N.SWAIN GENERAL Order Dtd. 2024-12-11 BRANCH-
RSA- SECOND
08/2024|18.12.2024 227/2017 A.SWAIN GENERAL Order Dtd. 2024-12-12 APPEAL
WP (C) - o WRIT
10/2024118.12.2024 21807/2017 A.K.NAYAK GENERAL Order Dtd. 2024-12-02 BRANCH-
JCRLA- CRIMINZA
15/2024118.12.2024 39/2023 R.ROUT GENERAL Order Dtd. 2024-11-20 APPEAL
FAO— MISC.
17/2024118.12.2024 S.NAYAK GENERAL Entire Order APPEAL
302/2024
SEC.
JCRLA- CRIMINZ
20/2024118.12.2024 26/2012 M.D.BISWAL GENERAL Order Dtd. 2023-10-03 ADPDEAL
ABLAPL-
22/2024118.12.2024 9589/2024 K.K.NATH GENERAL Order Dtd. 2024-09-06
23/2024118.12.2024 CRLMC- L.ACHARI GENERAL Order Dtd. 2024-12-13
: : 4574/2024 : :
WP (C) - o WRIT
26/20241|18.12.2024 38485/2021 D.K.MOHANTY GENERAL Order Dtd. 2024-11-27 BRANCH-




WP (C) - , WRIT
30/2024118.12.2024 12960/2012 M.D.BISWAL GENERAL Entire Order BRANCH-
32/2024|18.12.2024 |CRDMC L.ACHART GENERAL Order Dtd. 2024-12-13
s 4579/2024 " )
WP (C) - L WRIT
33/2024118.12.2024 1024/2022 D.K.MOHANTY GENERAL Order Dtd. 2024-11-27 BRANCH-
WP (C) - L WRIT
34/2024118.12.2024 1932/2022 D.K.MOHANTY GENERAL Order Dtd. 2024-11-27 BRANCH-
WP (C) - i WRIT
35/2024118.12.2024 39754/2021 D.K.MOHANTY GENERAL Order Dtd. 2024-11-27 BRANCH-
WP (C) - i WRIT
36/2024118.12.2024 37650/2021 D.K.MOHANTY GENERAL Order Dtd. 2024-11-27 BRANCH-
WP (C) - L WRIT
37/2024|18.12.2024  |c o2 0o, |D.K.MOHANTY GENERAL Order Dtd. 2024-11-27 BRANCH-
WP (C) - il WRIT
38/2024118.12.2024 21738/2022 D.K.MOHANTY GENERAL Order Dtd. 2024-11-27 BRANCH-
WP (C) — o WRIT
39/2024118.12.2024 36818/2021 D.K.MOHANTY GENERAL Order Dtd. 2024-11-27 BRANCH-
40/2024118.12.2024 BLAPL- B KARNA GENERAL Order Dtd. 2021-03-25 BAIL-1
shes 5514/2020 )
46/2024118.12.2024 BLAPL~- S CHOUDHURY GENERAL Order Dtd. 2024-12-13
she 8449/2024 )
49/2024118.12.2024 RVWPET - S .CHOUDHARY GENERAL Order Dtd. 2017-10-23
168/2015
WP (C) - i WRIT
50/2024118.12.2024 1067/2022 D.K.MOHANTY GENERAL Order Dtd. 2024-11-27 BRANCH-
ABLAPL-
51/2024118.12.2024 14713/2023 B.KARMI GENERAL Order Dtd. 2024-01-25 BAIL-2
SA- SECOND
52/2024118.12.2024 176/1996 P.K.JENA GENERAL Judgement Dtd. 2025-01-07 APPFAL
FIRST
53/2024(18.12.2024 LAA-7/2020 |P.K.MISHRA GENERAL Judgement Dtd. 2024-09-19 APPEAL
FIRST
54/202418.12.2024 |LAA-6/2020 |P.K.MISHRA GENERAL Judgement Dtd. 2024-09-26 ADDEAL
CONTC- Order Dtd. 2024-10-
55/2024118.12.2024 4619/2022 H.K.PATRA GENERAL 04Affidavit, CONTEME
WP (C) - WRIT
56/2024(18.12.2024 |1 .. oo |S CHOUDHURY GENERAL Order Dtd. 2024-11-07 BRANCH-
57/2024|18.12.2024 |PLAPLT H.K.PATRA GENERAL Order Dtd. 2024-12-05 BATL-1
she 8816/2024 | 5" )
58/2024|18.12.2024 |PLAPLT H.K.PATRA GENERAL Order Dtd. 2024-12-05
she. 11875/2024 | " )
59/2024(18.12.2024 |WP(C)- A.K.MOHANTY  |GENERAL Order Dtd. 2024-12-16




131134/2024 |

WP (C) - o WRIT
60/2024118.12.2024 31115/2024 A.K.MOHANTY GENERAL Order Dtd. 2024-12-16 BRANCH-
61/2024|18.12.2024 |NE(C)- A.K.MOHANTY  |GENERAL Order Dtd. 2024-12-16

s 31107/2024 [0 )

WP (C) - o WRIT
62/2024118.12.2024 31097/2024 A.K.MOHANTY GENERAL Order Dtd. 2024-12-16 BRANCH-

WP (C) - o WRIT
63/2024118.12.2024 31074/2024 A.K.MOHANTY GENERAL Order Dtd. 2024-12-16 BRANCH-
64/2024|18.12.2024 |NE(C)- A.K.MOHANTY  |GENERAL Order Dtd. 2024-12-16

sl 31077/2024 [0 )
WRIT

WP (C) - o BRANCH
65/2024(18.12.2024 |3, 0070, [B.K.MOHANTY  |GENERAL Order Dtd. 2024-12-16 (DTVIST

BENCH-1

WP (C) - o WRIT
66/2024(18.12.2024 |3, 01700, [R.K.MOHANTY  |GENERAL Order Dtd. 2024-12-16 R ANCH-
67/2024|18.12.2024 |NE(C)- A.K.MOHANTY  |GENERAL Order Dtd. 2024-12-16

31098/2024

WP (C) - o WRIT
68/2024(18.12.2024 |/ oo, (M. BEHERA GENERAL Order Dtd. 2024-12-07 R ANCH
69/2024|18.12.2024 |WEC(OAC) = |y ¢ BARIK GENERAL Order Dtd. 2024-12-10 OA Brar

145/2019
71/2024|18.12.2024  |[BLAPL- J . PRADHAN GENERAL Order Dtd. 2012-01-24

sl 425/2012 : )

WP (C) - o , WRIT

76/2024118.12.2024 9213/2012 J.KAMILA GENERAL Petition With Annexures BRANCH-

NIC



